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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No
?v', tjnHnH•P

-- -- 3 ’ - / /JOTP/Gaz/PDJ West/2023 Dated Delhi the

Copy forwarded for information and necessary action to :-
I . The Judicial Officers concerned, West District, Tis Hazari courts, Delhi.

2. The Officer Incharge. Pool Car. Tis Hazari Courts, Delhi.
3 . The PS to Ld Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi

for information .

For uploading on LAYERS.
For uploading on centralized website through LAYERS .
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&iI;i}};}Officer InchaFge (Judicial Branch), West
District Jqdge(gommercial Court)-02
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Respected Sir.- Madam.

Al111exu Il:1:I:roposed nolnination list of judicial onlccr5 For tIle abresaid pIDgranlnlc is Cllclobed as
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Yours failhfull\
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Proposed Nomination for
rraining Programme in Compliance of CIVIL APPEAL NO.9322 OF 2022

[arising out of Special Leave Petition (C) NO. 32448 OF 2018] : Gohar
Mohammed vs Uttar Pradesh State Road Transport Corporation, decided on

15.12.2022 for po M,ACTs (Full Strength), Police Officers, Nodal Persons of
Insurers9 Judge In-charges of MediatIon Centres and Secretaries DLSAs

on

30th January, 31th January & 01st February, 2023

SI.
\O.

Name of Officer Present Posting No 1 Place of Posting

Dr. Kamini Lau

Mr. Atul Kumar Gar I

e
South

THC
Saket

Rohini

a

Mr. Vijay Kr. Dahiya
ADJ-t.b4ACT 1 1 North-West

Mr. Vinod Yadav
Mr. Tarun Sahrawat
Mr. Jagdish Kumar

PO MACI'
PO MACT
PO MACT

North
Shahdara

South-West

Rohini
KKD

Dwarka6 2

1a
/ Ms. Rckha PO MAc'r Shth-West Dwarka

Mr. Rakesh Kumar-IV

Mr. Navcen Kr. Kashyap

Mr. Samar Vishal
Mr. Lovlccn

PO MACT
PO MACT
PO MACT
PO MACT

West
South-East

East

Central

THC
Saket
KKD
THC

Rohini

2

1

12 1 Ms. Ekta Gauba PO N4ACT North

13 1 Ms. Jasjcet Kaul
[ ACT & PO Zonal Vending

Committee (MCD)
PO MACT
PO MACT

North-West Rohini

THC
KKD

PHC

Mr. I{arvinder Singh
Mr. Harun Pratap

16 1 Ms. Shcfali Barnala Tandon

West
North-East

New DelhiPO' MACT
IN-CHARGE MEDIATION

17 1 Mr. Sanjay Garg-II IJ„dg, I„-,h,rg,, M,di,tion Centre
Central THC

18 ! Mr. /\nil Kr.Sisodia IJ.dg, 1-„-,h„g,, Me,ii,tion Centre
Noah-West I Rohini

19 1 Mr. Manish Gupta IJ.dg, In-charge, Mediation Centre
South-West I Dwarka

20 1 Mr. Lalit Kumar 1 Judge In-charge, Mediation Centre
South I Saket

21 1 Ms. Madusha Wadh\va IJ„dgc l„-ch„ge, M,di,tio„ Centre
East

New Delhi

KKD

PHC
22 ! Mr. Sandeep Garg I Judge In-charge, Mediation Centre

SECRETARIES, DLS4



23 1 Mr. Manish Jain Full Time Secretaly, DLS A North-West I Rohin

24 1 Ms. Saema Jalnil Full Time Secretary, DLS A K KDEast

25 1 Ms. Anuradha Prasad

Mr. Pranat Kumar Joshi
Mr. Vinik Jain

28 IMs. Rishika Srivastava

Full Time Secretary, Dl.SA

DI,SAFull Time Secrcta
DLSAFull Time Secret:

Full Time Secretary, DLS A

Dwarl'taSouth-West

KK DShahdara

KKDNorth-East

Central ’FI 1(:

Ms. Isha Singh

anshu Sehloth
1)

Mr. Animesh Kumar

Ms. Helly Fur Kaur

Full Time Secretary, DLS A

DLSAFull Time Secre:

DLSAFull Time Secret
DLSAFull Time Secre-

Full Time Secretary, DLS A

South-East

N orth
West
South

New Delh

Saket

Rohini
TI-IC
SakaI

PIIC


